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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO.70/2025/EZ

In The Matter of:-

Jayprakas Chaudhuri

..... Applicant

- Versus-

The State of West Bengal & Ors.

...Respondents

COUNTER AFFIDAVIT ON BEHALF OF RESPONDENT NUMBERS 04 &
0S5, KOLKATA MUNICIPAL CORPORATION

I, Sri Arup Sarkar, S/o Late Arabinda Sarkar, aged about 50 years, by faith-
Hindu, by occupation- service and presently posted as Executive Engineer
(Civil), Environment & Heritage Department, Kolkata Municipal Corporation,
having office at 48, Market Street, Kolkata: 700087, West Bengal, do hereby

solemnly affirm and declare as follows: -

1. That I am presently posted as Executive Engineer (Civil), Environment
& Heritage Department, Kolkata Municipal Corporation, having office at 48,
Market Street, Kolkata: 700087 and I am well acquainted with the facts and
circumstances of the case and I have been duly authorized to swear, sign

and affirm this affidavit.
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2. That this Counter Affidavit is being filed in compliance to the Solemn
Order dated 17.04.2025, passed by the Hon’ble National Green Tribunal,
Eastern Zone Bench, Kolkata.

3. That in the said Solemn Order in paragraph 19 the Hon’ble Tribunal
has been pleased to direct the respondents to file their respective counter

affidavits.

4. That in this context it is stated and submitted that this respondent
had prepared a report in which interalia it has been observed that during
inspection it was observed that a construction was going on over the
southern side of the water body and a portion of the construction site has
been recently filled up adjacent to the water body with earth and bamboo
piling with asbestos sheet as per NRSA Aerial map this portion falls within
waterbody having an area of more or less 6393.7449 Sq. Mt. However a flex
stating that Building plan No. 2022120268 dated 25.08.2022 mentioning
premises number 2963 Nayabad Ward Number 109, Borough-XII was found
infront of the under construction site. F.I.R being No. 199/09 dated
30.12.2009 has been lodged at Purba Jadavpur Police station as stated in

the petition.

The said premises is not included in the departmental TANK’, list but an
entry of Jadavpur Co-operative Nayabad is there and a copy of notice under
section 53 vide Notice No.-PMU/12/10-11 dated 18.08.2010 has been

enclosed.

Copy of the report as stated above is annexed herewith and marked with the

letter ‘A’.
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A

4

o That this respondent secks leave of the Hon’ble Tribunal to file

supplementary affidavit/affidavit as may be necessary for the adjudication

of the instant original application.

6. That the statements made in paragraph 1 is true to my knowledge and
paragraphs 2 to 4, are based on information derived from the record and

which I believe to be true and rest thereof are my humble submission before
this Hon’ble Tribunal.
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Verification

I, the deponent within named, do hereby solemnly affirm and verify that
the contents of the statements made in the above paragraphs of the
affidavit are true and correct to the best of my knowledge and belief as
per the records available in the office of the Kolkata Municipal

Corporation. No part of the same is false and nothing material has been

concealed therefrom.

A ) Verified at Kolkata on this the Z.* Ray of August, 2025.
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SN Res Complaint of illegal construction by filling up of a walerbody at Jadavpur
Co-opeartive Land & Housing Society Ltd. at KMC Ward No-109 under
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| On receiving of a complaint from a member of Jadavpur Co-opeartive Land ‘éz;Hou,smg
{ Sg;&};;_}ﬁeiz.,,regarding the above mentioned atter “forwarded by higher authority
“ through Whatsapp and regarding the same matter from EKWMA an inspection was done
| on 19.03.2024. During inspection it was observed that a construction was going on Over
% the southern side of the waterbody. A portion of the construction site has been recently
| filled up adjacent to the waterbody with Carried earth and bamboo piling with asbestos
| sheet. In comparison with NRSA(Aerial) Map this portion falls under waterbody.

As per NRSA(Aerial) Map there is an existence of waterbody having area of more or less
6393.7449 SqM, .

However a flex illfOImiligl"Bﬁ.'i,lgi_jgg Plan; No. ZQZMQZQ&daLed._ZS.D&M'mmﬁOHm%

fediy

N Premises No. 2963 Nayahad; Ward-109/ was hanged infront of the under construction
building. S

The said premises is. not included in the departmental TANK LIST but an entry of
Jadavpur Co—opexaﬁm_al}glﬁfﬁ}ere. Where a copy of notice u/s 53 vide Notice No.
PMU/12/10-11 dated. 18.08,2010 has been attached. Which was issued at Jadavpur Co-
opeartive Land & Housing Soeiety Ltd under Mouza- Nayabad, Dag No 132, 135 in
Ward-109 under Borough-XI&. |
The complainant attached a copy of same notice with his complain, and he also said that
the department of Fisheries lodged, an FIR (FIR No. 199/09) on 30.12.2009 at Purba

Jadavpur PS. However these dag noscan not be confirmed for the questioned plot.
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PROPOSED THREE STORIED RESIDENTAL BUILD"
PREUSESNO 453 NAYABAD,WARD NO: 1031
AVE O THEAPPLCANT - BSHAUT RO

;_amuco 22 48456

‘Longrtude: 88.409663

iAltitude: -35.042 m
tAccuracy:3.9m

:Tnme: 19-03-2024 1220 5
[Note: 2963 Nayabad w104




Latitude: 22.484645
.Longitude: 88.409667
(Elevation: 21.1421m
iAccuracy: 8.3 m
iTime: 19-03-2024 12:21
iNote: 2963 Nayabad wd-10
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